Completion of East-Waest Corridor in Assam

1690. SHRI BIRENDRA PRASAD BAISHYA: Wil the Minister of ROAD TRANSPORT AND
HIGHWAYS be pleased to state:

(a) the total length of East-West Corridor and length of EVY Corridor running through

Assam;

(b) the total length of East-West Corridor completed in the country including the length

portion completed in Assam;

(c) whether NHAI has prepared any action plan to complete East-West Corridor in

Assam within specified time-frame; and
(d) if so, the details thereof and target set for completion of EW Corridor in Assam?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
(SHRIR.P.N. SINGH): (a) The total length of East-West Corridor in the country is 3443 km. out
of which 670 km. runs through the State of Assam.

(b) The total length of East -¥West Corridor completed in the country is 2550 km. of which

225 km. falls in Assam.

(c) and (d) Yes, Sir. Ongoing projects are likely to be completed by December, 2011.
Other projects not vet awarded/to be re-awarded are targeted for completion by December,
2013.

Upgradation of Hyderabad-Nandyal and Adilabad-

Vodarevu roads as NHs

1691, SHRI NANDI YELLAIAH Wil the Minister of ROAD TRANSPORT AND HIGHWAYS be

pleased to state:

(a) whether Andhra Pradesh Government has made a proposal to his Ministry to upgrade
Hyderabad -MNandyal road and Adilabad -Vodarevu roads as Mational Highways as upgradation of

these roads can play a crucial role in all around development of backward Telangana region;
(b) if so, the latest status of the above said proposals;
(c) the reasons for delay in implementation of this proposal; and
(d) the time likely to be taken to upgrade these two roads as Mational Highway ?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
(SHRIR.P.IN. SINGH): (a) Yes, Sir.

(b) to {(d) Expansion of National Highway network is a continuous process and declaration
of new National Highway is taken up from time to time depending upon requirement of

connectivity, infer-se priority and availability of funds.
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